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Complaints against personal staff of 
Ministers in Mrs. Gandhi’s Government

2326. SHRI L. L. KAPOOR:  Will
the Minister of FINANCE be pleased 

to state:

(a) the names  and addresses of the 
personal staft o£  the Ministers includ­
ing Prime Minister, in Mrs. Gandhi’s 
Government, against whom complaints 
to the eflect that they and their families 

had amassed wealth disproportionate 
to their known sources of income had 
been received;

(b) whether the  income-tax depart­
ment hat> conducted any investigations 
in pursuance of such  complaints; and

(c) if so, the results thereof?

THE  MINISTER  OF  STATE  IN 
THE MINISTRY OF FINANCE (SHEI 
ZULFIQUARULLAH):  (a)  to  (c).

Enquiries regarding alleged tax eva­
sion are being conducted by the in­

come-tax  Department in respect  of 
the following persons:

Shri Yashpal Kapoor, Private Sec­
retary to the former Prime Minister;




